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1225 hrs,
PAPERS LAID ON THE TABLE

ANNUAL REPORTS OF THE INDIAN STATIS-
TICAL INSTITUTE, CALCUTTA

The Prime Minister and Ministzy of
Atomic Energy (Shri Lal 3ahadu.
Shastri): Sir, I beg to lay on the Table
a copy of Annua] Report of the Indian
Statistical Institute, Calcutta, for th
year 1962-63, together with the Balance
Sheets as on 31st March, i9CC, 3lst
March, 1961, 31st March, 1932 and
31s¢t March, 1963, anq the Audit Re-
ports thereon. [Placed in Library,
See No. LT-3804/65].

oft wrrft (femre): e sgawar
FIREAET

W WY : T GTHE( GH Y
Tar g |

oft ot : Wi sqEEaT &Y
v Ty ¢ £ QA1 wrarai gz
fra g

wHW WEAY : WE I T 3
TITE

FEBRUARY 22, 1965

Papers laid 710

off 1T ¢ wHTT AW WAEY 7
T T &, 9 IC A SqFEqT AT WIA
ISTIETE |

WEqR WENLT : WA WT 45 AT |

ANNUAL REPORTS OF HINDUSTAN AIR-
CRAFT LTD., BANGALORE AND BHARAT
ELECTRONICS LTD.

The Minister of Defence Production
in the Ministry of Defence (Shri A.
M, Thomas): 1 beg to lay on the
Table a copy each of the following
Reports unden sub-section (1) of
section 619A of the Companies Act,
1956: —

(iy Annual Report of the Hindus-
stan Aircraft Limited, Banga-
lore, for the year 1963-64,
along with the Audited Ac-
counts and the comments of
the. Comptroller and Auditor
General thereon. [Placed in
Library, See No. LT-3805/65.]

(ii) Annual Report of the Bharat
Electronics Limited, Banga-
lore, for the year 1963-64,
alonig with the Audited Ac-
counts and the commentg of
the Comptroller and Awuditor
General thereon. [Placed in
Library. See No. LT-3806/65].

REGISTRATION OF ELECTORS (SECOND
AMENDMENT) RuULES, 1964

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao):
Sir, I beg to lay on the Table a copy
of Electors (Second Amendment)
Rules, 1964, publisheq in Notification
No, S.0. 4371 dated the 21st Decem-
ber, 1964, under sub-section (3) of
section 28 of the Representation of
the People Act, 1950. [Placed in
Library. See No. LT-3807/65].

RESERVE AND AUXILIARY AIR FORCES
Actr (AMENDMENT) RULEs, 1964

The Deputy Minister in the Minis-
try of Defence (Dr. D. S, Raju): Sir,
1 beg to lay on the Table a copy of
the Reserve and Auxiliary Air Forces
Act (Amendmenty Rules, 10864, pub-
lished in Notification Neo, S.R.O. 404



